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SHRI BIRENDRA SINGH RAO: We
have looked into all the demands made
py the States and all the drought
affected States were visited by a
Central team. Natural calamities do
not come after a warning, and as and
when there is a calamity, government
takes appropriate steps. We are also
thinking of devising an  effective
machinery at ‘the national level to
have a better preparedness in case
of natural calamities and will announce
those decisions later.

MR. SPEAKER: For the information
of the hon. Members, there is a Call-
ing Attention on this very subject and
[ think it will be thrashed out at that
time. Now we pass on to the next
question.

Memorandum from Central Fisheries
Corporation Ltd, Employees’
Association

*5., SHRI SAMAR MUKHERJEE:
Will the Minister cf AGRICULTURE
be pleased to state:

(a) whether Government havc re-
ceived any memorandum from the
Central Figheries Corpn. Ltd. Em-
ployees’ Association, Howrah regard-
ing absorption of the gtaff declared
surplus;

(b) if so, what gteps have been taken
by the Government to abaorb them in
public sector undertakings; and

(¢) the details thereof?

THE MINISTER OF AGRICULTURE
& RURAL RECONSTRUCTION (SHRI
BIRENDRA SINGH RAO): (a) to (c).

A statement is laid on the Table of
the House.

‘Statement
(a) Yes Sir.

(b) The Public Sector Undertakings
under this Ministry and other Minis-
tries as alsoc the Director General of
Employment wunder the Ministry of
Labour were requested to abgorb the
Surplus employees of the Central
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Fisheries Corporation. The Govt. of
West Bengal was also requested to take
over some employees along with the
cales-stalls, for the State Fisheries
Development Corporation but they
pleaded their inability to do so. Appli-
cations of employees desirous of seek-
ing employment elsewhere are also
being forwarded with liberal recom-
mendations.

(¢) So far employment has been
found for 71 employees who have been
actually absorbed in the following
undertakings:

(i) The Food Ceorporation
of India 45

(i1) The Central Warehous-
ing Corporation 21

(iii) The Indian Dairy Cor-
poration 4

(iv) The National Seeds
Corporation 1

71

In addition 14 employees have been
promised absorption by the Food Cor-
poration of India and two by the
Central Warehousing Corporation.

SHRI SAMAR MUKHERJEE: The
question is regarding the absorption of
the Central Fisheries Corpn, staff. The
Central Fisheries of Howrah is being
wound up.

SHRI JYOTIRMOY BOSU: You see
PUC Report.

SHRI SAMAR MUKHERJEE: Their
total staff is: 386, permanent 236 and
casual 150. Regarding the Central
Fisheries Cerperation, there is ‘a re-
port of the Committee on Public
Undertaking; submitted on 26 April
1979, The Committee had recommend-
ed that the Central Fisheries Corpora-
tion could be revived or be made
viable again by changing its organisa-
tion framework, gystem, policy and
businesg and by efficient management.
Has the Minister given any considera-
tion to this recommendation? Is the
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government prepared to re-organise
the - Central .Fisherieg .Corporation
beeause' the price. of fish is a serious
‘problem, particularly in West Bengal
‘The 'Recommendationg- of the Public
Undertakings Committee are there.
‘This ig-my first question.

SHRI BIRENDRA SINGH:RAOQO: The
recommendation of the Commiitee to
revive ‘the Corporation was turned
‘down Dby ‘the Janata Government, it
‘was not accepted. Later on during
the Lok Dal regime, orders to- stay the
winding up of this corperation were
issued. The Government is now con-
sidering the matter,

SHRI SAMAR MUKHERJEE: If it
is revived the question of absorption
elsewhere does not arise. We want
that it should be revived. In case it
iz not revived at least the employees
should not be thrown out of their jebs.
Till they are finally absorbed this
should not be wound up. Can I ex-
pect the Minister to consider this
point?

SHRI BIRENDRA SINGH RAO: As
many as 71 of the employees have
already been absorbed. Government
are thinking of finding places for the
employees also. In the meantime the
and when a decision ig taken, every
care will be taken to see that fhese
employees get employment somewhere
in the government undertakings.

Allotment of Rice to Kerala

*7. SHRIMATI SUSEELA GOPALAN:
Will the Minister of AGRICULTURE
be pleased to lay a statement showing:

(a) quantity of rice allotted to
Kerala during the last one year,
month-wise; ang

(b) the demand therefor received
from Kerala during the same period?
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Qm—n’r 1979 R SFAIN & waAw 5}
snfew win s mrdEs
=Ty wiay. g wafeqg A
wrar TS A
1 2 3
CECE] . 1,35000 1,35,000
EET . . 1,35000 1,35,000
aa . . 1,35,000 1,35,000
i . . 1,35000 1,35000
g : . 1,35000 1,35,000
7T . . 1,35,000 1,35,000
g€ 1,35,000 1,35,000
g . 1,35000 1,35000
famra< 1,35,000 1,35,000
qIAL . . 1,35000 1,35 000
LR LU .- 1,35,000 1,35,000
famFaT 1,35000 1,35,000

SHRIMATI SUSEELA GOPALAN: I
should like to know from the hon.
Minister whether it has come to his
nctice that rice supplied to Kerala is
darnaged and decayea and if so what
steps he has taken to see that good
rice is supplied to Kerala.

SHRI BIRENDRA SINGH RAO: It
has not come to our notice that rice
supplied to Kerala was damaged.

SHRIMATI SUSEELA GOPALAN:
Has any complaint been received from
Kerala that the rice supplied is
damaged? Will he make enguiries?

SHRI -BIRENDRA SINGH RAO:
There was a complaint about the par-
boiled. rice supplied to Kerala taking
a longer time in cooking. We stopped
the supply of that guality of rice. If





